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programme of education and public heaith
for Dalit women and girls needs to be

launched.

The resource base and the social and
cultural heritage of our Scheduled Tribes
population is getting eroded through a com-
bination of development interventions,
commercial exploitation and ineffective le-
gal and administrative systems. The trend
needs to be arrested as it can undermine the
very survival of these communities. There is
growing articulation and recognition of the
fact that mega projects in irrigation, power
and transport often disrupt the life and envi-
ronment of a large number of Scheduled
Tribes families, while the benefit of these
projects mainly accrue to the population in
the plains. Measures for relief and rehabifita-
tion in such cases have been neither imagi-
natively conceived nor wholeheartedly im-
plemented. it is necessary that the planning
and administrative machinery at different
levels show greater awareness and sensitiv-
ity to this dimension of development and
take steps to ensure that the lives of Sched-
uled Tribes are not disrupted in the name of
national progress. More positively, pro-
grammes need to be devised with the in-
volvement of the Scheduled Tribes them-
selves as per the priorities perceived by
" them in order to remove economic, educa-
tional and social disparities to which they are
subject. The lines of action here would in-
clude, besides access to minimum social
services, assistance in scientific resource
conservation, construction of small water
harvesting and storage systems, restoration
of their tradinational rights to forest produce
and direct links with market and strengthen-
ing of their traditional community organisa-
tions.

[Transiation }
Allotment of Kerosene Depot and Fair
Price Shops

*189. SHR! GOVINDA CHANDRA
MUNDA: Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:
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(a) the total number of licences for fair
prices shops and kerosen oll depots given
during the last three years in Delhi;

(b) whether it is a fact that underhand
transactions are rampantin grantof licences;

(c) if so, whether Government propose
to get the matter investigated; and

(d) the time by which it is likely to be
done?

THE MINISTER OF FOOD AND CIVIL
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) Delhi Administration issued licences for
595 Fair Price Shops and 90 Kerosen Ol
Depots, during the period.

(®) No, Sir.
(c) and (d). Do not arise.
{English)
Ratlonalisation Plan for NTC Mills
SHRI M.V. CHAN-
DRASHEKARA MUR-
THY:

SHRI PRAKASH KOKO
BRAHMBHATT:

*190.

Willthe ministerof TEXTILES be pleased
to state:

(a) whather National Textile Corpora-
tion has decided to resort to labour rationali-
sation on amass scale and propose to resort
fo mass retrenchments during the Eighth
Plan period;

(o) it so, the details of the Plan for
rationalisation as well as retrenchment; and

(c) the steps Government propose to
take to provide employment to retrenched
employes?

THE MINISTER OF TEXTILES AND
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAYV): (a)
No, Sir.
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(b) NTC has a Special Voluntary Retire-
ment Scheme for Labour Rationalisation.
This does not invoiva retrenchment. There is
no specific target under this scheme as it is
operated on a voluntary basis.

(c) Governmant have no specialscheme
for providing employment to retrenched
employees.

Homoeopath Pharmaciste in Central
Government Heaelth Services

*‘191. DR. KHUSHAL PARASHRAM
BOPCHE: Will the minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Homoepathic Pharmacists
working in the Central Government Health-
Services are holding the status at par with
their counterparts in other system of Medi-
cine;

(b) it so, what are the recruitment rules
framed for the selection of a Phermacist of

SRAVANA 31, 1912 (5AKA)

Written Answers 42

Allopathic/Ayurvedic/Unani system of Medi-
cine under the C.G.H.S;

(c) whether there is any institutional
Training Progremme recognised by Govern-
ment for Homoeopathic Pharmacist working
in various Homoeopathic Dispensaries and
Hospltals in the country with implementation
of the pattern of registration under Phar-
macy Act; and

(d) it not, whether Government are
considering to set up an expert committee in
this regard; if so, the details thereof and if not
the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) Yes, Sir.

(b) The qualifiacton and eligibility con-
dition prescribed for post of Pharmacist under
the Allopathic, Ayurvedic and Unani Sys-
tems of Medicine is as under:



